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Abdul Zunaid L/h of Late Abdul Rashid Vs. DCIT-1(1)
ITA No. 91/RPR/2017

AeA / ORDER

PER RAVISH SOOD, JM:

The present appeal filed by the assessee is directed against
the order passed by the CIT(Appeal), Bilaspur, dated 09.03.2017, which in
turn arises from the order passed by the A.O. u/s. 143(3) of the Income-

tax Act, 1961 (for short ‘Act’), dated 15.01.2016 for A.Y. 2013-14.

2. The assessee by filing a letter dated nil has sought liberty to

withdraw the present appeal.

3. The Ld. Departmental Representative (for short ‘DR’ did not raise
any objection to the seeking of withdrawal of the appeal by the assessee

appellant.

4. Considering the aforesaid concession of the assessee who has sought
to withdraw the present appeal, which had not been objected by the

department, we herein allow the withdrawal of the captioned appeal.

5. Resultantly, the appeal filed by the assessee is dismissed as

withdrawn in terms of our aforesaid observations.

Order pronounced in open court on 17th day of November, 2022

Sd/- Sd/-
DR. DIPAK P. RIPOTE RAVISH SOOD
(ACCOUNTANT MEMBER) (JUDICIAL MEMBER)

IR/ RAIPUR ; fet / Dated : 17th November, 2022



3
Abdul Zunaid L/h of Late Abdul Rashid Vs. DCIT-1(1)
ITA No. 91/RPR/2017

SB

e i gfafaf@ 3r3AR™a / Copy of the Order forwarded to :
31drereft / The Appellant.

g2t / The Respondent.
The CIT(Appeals), Bilaspur (C.G)

The Pr. CIT, Bilaspur (C.G)
{I9Y / DR, ITAT, Raipur Bench, Raipur.
6. NS WISdT / Guard File.

S N

3ERITER / BY ORDER,

// True Copy //
fasit @fda / Private Secretary

HTIRT AT 3TERIVT, TFYR / ITAT, Raipur.



